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HEAVY ENGINEERING be    pleased 
to state: 

(a) whether Delhi is facing an acute 
shortage of steel affecting adversely the 
construction work both in tlie public and 
private spheres; 

(b) if so, what are the reasons for the 
shortage; and 

(c) what steps Government have taken 
to meet the shortage of steel in the 
Capital ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K. C. PANT) : 
(a) Yes, Sir. Of late some shortage of 
constructional steel has been reported in 
Delhi State. 

(b) Constructional steel, i.e., bars 
and rods, light structurals, etc., are pro 
duced by main producers as well as 
re-rollers, who work on billets obtained 
from the main plants. One of the 
main suppliers of constructional steel 
and billets is Durgapur Steel Plant, 
whose production has suffered a con 
tinuous set back on account of various 
difficulties including labour troubles. 
Combined with the shortfall in availabi 
lity there has been an increase in 
demand also due to the recovery of the 
economy from recession. 

(c) Supplies through producers' stock 
yards are being augmented. In respect 
of specific cases of short supply brought 
to Government's notice, J. P. C. has 
been asked to arrange expeditious 
supply. 

NEW INDUSTRIES IN    MAHARASHTRA 

*12. SHRI J. S. TILAK : Will the 
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to 
state : 

(a) the details of new industries started 
in Maharashtra during the last five years; 

(b) the new industries proposed to be 
started in the near future in that State in 
the public and the private sectors; 

(c) whether the Government of Maha-
rashtra have requested the Central Gov-
ernment for the allotment of some heavy 
industries; and 

(d) if so, the details of the proposal 
and the reaction of the Government of 
India thereto? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL 
TRADE AND COMPANY AFFAIRS 
(SHRI FAKHRUDDIN ALI AHMED) : 
(a) Projects taken up in the Central sector 
in Maharashtra during the last five years 
are (i) Trombay Fertilisers, Trombay, (ii) 
Organic Intermediates Plant, Panvel and 
(ii) Koyna Aluminium, Koyna. 

(b) The names of the Central Industrial 
Projects proposed to be set up during the 
Fourth Plan are given on pages 253-260 
of the Draft Fourth Five Year Plan 
Report. So far as the setting up of new 
industrial projects in Maharashtra in the 
private sector is concerned, this is 
primarily left to the initiative of private 
entrepreneurs. However, in licensing new 
units in the private sector, various techno-
economic considerations including the 
need to promote balanced regional 
development are given due consideration. 

(c) and (d) The Government of Ma-
harashtra have requested the location of 
two public sector projects for the 
manufacture of seamless tubes and gas 
cylinders in that State. These requests 
will be considered along with similar 
requests received from other States at the 
time location for these projects are 
finalised, after a decision regarding im-
plementation of these projects is taken., 

GURU DARSHAN TRAIN 
*13.   SARDAR GURCHARAN 

SING TOHRA: 
Will the Minister of RAILWAYS be 

pleased  to state: 
(a) whether the Government of Punjab 

have asked the Centra] Government to 
start a Guru Darshan Train from Amritsar 
on the 23rd November, 1969 in 
connection with the Quincentenary ce-
lebrations of Guru Nanak; and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF LAW AND 
SOCIAL WELFARE AND RAILWAYS 
(SHRI P. GOVINDA MENON) : (a) and 
(b) Sir, no request has been received from 
the Punjab Government for running a 
Guru Darshan special train from Amritsar 
on 23-11-69. However,  it is   proposed  
by the Nor- 

j thern Railway, in consultation with Guru  
Nanak   Quincentenary    Celebra- 

i  tions Committee, Amritsar, to run  12 
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special trains an I augment the loads of 
about 33 scheduled trains during 20th to 
25th November, 1969 to cater for the rush 
of trafsic on this occasion. 

*14. [Transfei red to the 25lh November, 
1969] 

ROAD   OVER-BR DGE    BETWEEN   MAHE 
AND   TEMPLE    GATE   STATIONS    ON 

SOUTHERN RAILWAY 
♦15.   SHRI   SALACHANDRA  ME- 

NO> : 
SHRI   A. V. BHADRAM: 

Will the Mi. ister of RAILWAYS be 
pleased to stat  : 

(a) whether the work on the cons 
truction of a road over-bridge on the 
Thalayi-Paral Road at KM. 729/8-9 on 
the west coast line between Mahe and 
Temple Gate railway stations on the 
Southern Railway has started;  and 

(b) if not, he reasons therefor and 
the stage at w aich the matter stands at 
present? 

THE MIN STER OF LAW AND 
SOCIAL WELFARE AND RAILWAYS 
(SHBI P. GOVINDA MENON): (a) No, 
Sir. 

(b) Though the plans for the    road over-
bridge have been approved by the 
Government cf Kerala, the estimate for the 
approaches has not yet been finalised by 
the State Government.    In view of the fact   
hat the Railway have to share 50   per cent 
of   the cost of the over-bridge   ior 24' 
wide   roadway including appr< aches but   
excluding   the cost of land for approaches, 
the Railway cannot s art the work until the 
estimates are fi-ialised and sanctioned by 
the compete>it  authority.    As soon as the 
State Government finalises the estimate for 
the approaches and is ready to start the 
work, the Railway will take up their por ion 
of the work. 

DECONTROL OF CEMENT 
*16.   SHRI THILLAI VILLALAN : 

SHRIMATI LALITHA    (RA-J 
^GOPALAN): 

SH LI    BABUBHAI  M.  CHI- 

Will the Minister of   INDUSTRIAL 
DEVELOPMENT, INTERNAL 

TRADE AND COMPANY AFFAIRS 
be pleased to state: 

(a) whether Government have taken 
any definite decision with regard to the 
distribution and decontrol of cement; and 

(b) if so, what are the details thereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI 
FAKHRUDDIN ALI AHMED) : (a) and 
(b) The Government have decided to 
remove all control over price and 
distribution of cement with effect from 1-
1-1970, and an announcement was also 
accordingly made, in April 1969, in the 
Parliament. 


